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C tes Welfare A ociation (Regd.) Am-
bedkar Bhawan, New Delhi dated 14 Sep-
tember, 1981 demanding redressal of the 
grie , nc in the matter of pre and post-
matr ic cholnrships in the Union Territory 
of D elhi; 

(b) whether it is also a fact that the 
abo e .Association referred to various 
case of rejection of Scholarships to the 
D eputy Director of Education (Scholar-
hip Branch) Delhi Administrntion which 
were biter on accepted; and 

( c) if so, the official responsible for 
reje ti ng the applications without any justi-
fication and the action taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NlHAR RANJAN LASK AR): (a) Yes, 
Sir. 

) nod (c). According to the informa-
tion received from the Union Territory 
Admi ni tration. no appJjcation from other-
wise eligible Scheduled Caste students has 
been rejected. However some applica-
tions for scholarships are still under cor-
respondence, for want of complete infor-
mation / document etc. Delh i Admini tra-
tion had even waived la t date fixed fo r 
PM scholar h ips, for the year 1980- 81, 
and considered and allowed appljcation 
which wou ld otherwi e have been rejected. 
As the pendency of remaining application 

SI.No. Name of the organisat ion Total 
strength 

2 3 

C ntral Reserve Police Force 80,408 

2 Border Security Force. 84,598 

3 Assam Rifles . 33,440 

i due to i_ocomplete information furnished 
by the student , occasion for action against 
any official has not arisen. 

SCJST in CRPF, BSF, A m RUies, 
ITBP and CISF 

6077. SHRI RAM VILAS PASW AN: 
Will the Minister of HOME A FF AIRS be 
pleased to state: 

(a) \ h.at is the total strength of jawans 
in Central Reserve Police Force, Border 
Security F orce, A . am Riffe , Indian Tib-
etan Border Police and Central Industrial 
Security Force (force-wise) ; 

(b) what is the number of the SC /ST· 
and people belonging to the minority com-
munity representing on each of the above-
mentioned forces (force-wise); 

(c) whether their representation is in 
accordance with the re erved quota for 
these forces; 

( d ) if not, by how much the represen-
tation of SCIST and other minority com-
munity fall s short of th quota stating th"° 
reason fo r the shortfall ; and 

(e) the steps contemplated by Gove rn-
ment to complete the reservd quota ? 

T HE MINISTER OF ST A TE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASK.A R) : (a ) to (e) 

Numbe r of mernoers Shor tfa ll in repn.s n ta~ 
be Ion gin g to ti on r f 

-----
SC ST SC ST 

4 5 6 7 

9,272 3,g88 3 ·47% 2·54% 

10,985 7, 196 2% Nil 

1,744 1,824 Since recruitment to· 
Assam Rifles battalion .. 
is made mainly through 
army, no quota for 
SO/ST has been sped· 

tied. 
-~-------- ------ ---------"....-.;.. 



73 Wrillen Answers CHAITRA 10, 1904 (SAKA) Written Answers 74 

I 2 3 4 5 6 7 

4 Indo-Tib tan Border Polic 12,619 1,874 861 o· 15% 0·67% 

5 Centra'· Industrial Security Force 30,546 5,440 2,459 ~il ii 

Recruitment to the.> forces is made in a.ccordance with the constitutional privisions which_ conlt:mp-
late r s rvation only for Scheduled Caste and Scheduled Tribe candidates. Since recrmtmen t to 
the forces i not m.&.de on the basis of r ligion, residence , etc., such data are not I.> ing maintained 
exc pt in relation to Scheduled Castes and Scheduled Tribes. Every effort is beit'g made to fill the gap 
in tb ~ c1 uola reserved for Sch("duled Cast an i Scheduled Tribes i11 thesl" forces. 

Letter of Intent to SICOM for Alumina 
Projed 

6078. SHRI V. N. GADGIL: Will the 
M inister of STEEL AND MINES be plea-
-sed to state: 

( a) whether the Small Industries Corpo-
ration of Maharashtra (SICOM) has appli-
ed for a letter of intent in respect of its 
Alumina project; 

(b) whether the project will be located 
a t Ratna giri; 

(c ) whether any investors from Gulf 
nave shown interest in the project; and 

(d) when is the project likely to be clear-
ed ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND STEEL 
AND MINES <SHRIMATl RAM DULARL 
SINHA): (a) , (b) and (d). The State Jn-
du tri a l and 1 nveslrnent Corporation of 
Mabara hlrn tS ICO M) ubmiltcd an appli-
-cation for grant of a letter of in.tent fo r 
setting up a 100 per cent export -ori nted 
alumina plant with a capacity of 300,000 
tpa in tbe Ratnagiri District of Maha-
ra htra. As the proposal envisaged 100 
per cent export of the production, SICOM, 
was advi ·cd to apply afresh to the Export 
Oriented Projects Board in the prescribed 
for.m. The Corporation represented that 
as it proposed to export ODly 90 per cent 
of production, its propc:isal shonld not be 
trealed as 100 per cent of export-oriented 
scheme. The representation of the Cor-
poration is under consideration. 

( c) SICOM has signed a memorandum 
of understanding with AL GHURAIR 
GROUP OF COMPANIES, DUBAI, 
according to which both the parties have 

expressed their desire to cooperate and 
collaborate in the setting up of various pro-
jects. The Group has shown interest io 
the alumina plant, proposed by SICOM. 
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